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HIGH COURT OF JUDICATURE AT ALLAHABAD

WRIT - A No. - 1134 of 2026

Sachin Kumar
..... Petitioner(s)
Versus
State Of U.P. And 3 Others
..... Respondent(s)
Counsel for Petitioner(s) : Abou Sofian Usmani
Counsel for Respondent(s) . C.SC.

Court No. - 33

HON'BLE VIKASBUDHWAR, J.

1. The compliance affidavit aong with the counter affidavit filed today is
taken on record.

2. Sri R.S. Umrao, learned Standing Counsel has made a statement at the Bar
that the appeal preferred by the writ petitioner has been reected on
10.12.2025.

3. Learned counsal for the petitioner seeks to challenge the said order as
well.

4. The writ petition is dismissed with liberty to file afresh.

(Vikas Budhwar,J.)
February 12, 2026

Sushma
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